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COURT NO. 8 SECTION Il T A

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

Cvil Appeal No(s). 10554/ 2010

M S. ELECTRO OPTICS (P) LTD. Appel | ant (s)

STATE OF TAM L NADU

W TH

C.A. No. 10562/2010

VERSUS

Respondent ( s)

(Wth InterimRelief)

C. A No. 10563/2010

(Wth InterimRelief)

Date : 17/02/ 2016 These appeals were called on for hearing today.

CORAM :

For Appell ant(s)

For Respondent (s)

Signature Not Verified

Digitally signed by
Sanj ay Kumar

Date: 2016.02.17
16:56:00 I ST
Reason:

HON BLE MR JUSTI CE SHI VA KI RTI SI NGH
HON BLE MRS. JUSTI CE R BANUMATHI

M. Subrat Birla, Adv.
M. S. C Birla, Adv.

M. B. Balaji, Adv.
M. Mut huvel Pakani, Adv.

UPON hearing the counsel the Court nade the follow ng

ORDER
Argument s concl uded.
Judgnent reserved.
( SANJAY KUMAR- | ) (JASW NDER KAUR)
AR- CUM PS COURT MASTER



